
List of cases where e-Payment of Court fees was made during the month of  August-2023.

Court District Case No. Advocate

1 Central MAMTA CHANDRA 07.08.2023 28.06.2023

LALIT BESOYA 08.08.2023 28.07.2023

MOHIT SINGHAL 09.08.2023 05.08.2023

ANIL KUMAR PANDEY 16.08.2023 10.08.2023

AMIT GOEL 18.08.2023 14.08.2023

VIPIN 22.08.2023 18.05.2023

NIKESH JAIN 24.08.2023 14.08.2023

ALOK KUMAR 28.08.2023 18.08.2023

ALOK KUMAR 28.08.2023 18.08.2023

VIJAY PRAKASH 28.08.2023 24.08.2023

No.
Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
1130/2023

NEWAGE PUMPS 
VS RANJEET 
MECHATRONICS 
LTD. 

CS COMM-
1134/2023

SHRI AMBIKA 
FURNISHING VS 
PRAMOD KUMAR 
SHARMA

CS COMM
—
1141/2023

RAJESH KUMAR 
GUPTA VS MCD 

CS COMM-
1160/2023

VIJAY KUMAR 
AGGARWAL VS   
CHANDAN ARORA 

CS COMM-
1165/2023

P K GUPTA VS 
INFINITY FOODS 

CS COMM-
1175/2023

CANARA BANK VS 
RISHAB 
ENTEPRISES

CS COMM
—
1180/2023

RAJENDER 
PRASAD VS 
OPERA GLOBAL

CS COMM-
1191/23

ICICI BANK VS. 
DEEPAK KUMAR 
KESHWANI

CS COMM-
1192/2023

ICICI BANK VS. 
ABDULLAH MOIN

CS COMM-
1195/2023

STATE BANK OF 
INDIA VS. 
AAGHAAZ & ORS.



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

1 Central

28.08.2023 24.08.2023

ALOK KR. ROUT 31.08.2023 18.08.2023

31.08.2023 03.08.2023

2 Central 02-08-2023 26-07-2023

R.S. PRASAD 03-08-2023 16-05-2023

DIWAN ADVOCATES 04-08-2023 31-07-2023

SH.A.K. ROUT 09-08-2023 24-07-2023

SH.K.K.SRIVASTAVA 09-08-2023 03-08-2023

10-08-2023 12-06-2023

ANJALI NEHRA(P), 14-08-2023 07-08-2023

MOHIT RAJ 19-08-2023 16-08-2023

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
1198/2023

LEVIS STRAUSS 
VS. ASHOK 
KUMAR

AASTHA SHARMA

CS COMM-
1208/2023

STATE BANK OF 
INDIA VS. SYED 
ABDUL MANNAN

CS COMM-
1209/2023

NITIN GUPTA VS. 
MUNICIPAL 
CORPORATION OF 
DELHI

SATENDRA
KUMAR SINGH 

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)
1112/2023

ORANGE 
EDUCATION PVT 
LTD VS PARTHA 
MAJUMDER

NAVEEN KUMAR 
TRIPATHI

CS (COMM)/1119/2023 M/S GIRJA 
ENGINEERS Vs 
M/S DSCL 
FENGSHUN 
WABAG 
CONSORTIUM

CS 
(COMM)/1
123/2023 

M/S KARIM 
HOTELS PVT LTD 
VS SARTAJ KHAN 

CS 
(COMM)/1
137/2023 

STATE BANK OF 
INDIA VS ABDUL 
QUDDUS 

CS 
(COMM)/1
138/2023 

SAMEER SETH 
VSD M/S K.K. 
ENTERPRISES

CS 
(COMM)/1
143/2023 

RAJA RAM 
JHAWAR VS 
AMAN KUMAR 

SH SURENDER KUMAR 
TYAGI

CS 
(COMM)/1
159/2023

AVINASH CHAND 
JAIN Vs RABIYA 
KAPOOR

 
(COMM)/1
119/2023 

PUNJAB 
NATIONAL BANK 
VS DILIP KUMAR 
RAM



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

2 Central

ARUN KR SHUKLA 21-08-2023 08-08-2023

JATIN AGGARWAL 21-08-2023 09-08-2023

28-08-2023 23-08-2023

29-08-2023 25-07-2023

3 Central PRAVEEN PAHUJA 01.08.2023 28.07.2023

ABHISHEK GUPTA 01.08.2023 28.07.2023

SATISH KUMAR 02.08.2023 26.07.2023

PRANAY CHITALE 02.08.2023 15.05.2023

DEEPANSHU KHATRI 02.08.2023 22.07.2023

S.HUSSAIN 03.08.2023 13.07.2023

MOHIT SINGHAL 03.08.2023 22.07.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/1
170/2023 

UNION BANK OF 
INDIA VS BHARTI 
DEVI 

CS 
(COMM)/1
171/2023 

BASHEHAR LAL 
AMIT KUMAR VS 
CHIRG GULABANI 

CS 
(COMM)/1
190/2023 

CALVIN KLEIN 
TRADE MARK 
TRUST VS ASHOK 
KUMAR

PRAMOD KUMAR 
SINGH 

CS 
(COMM)/1
119/2023 

PARAS 
ENTERPRISES VS 
ARUNA SNACK 
FOOD 

ASH RAJINDER 
KUMAR KASANA 

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS 
(COMM)111
0/2023

AHMAD ZAI 
YASSER LTD VS. 
KNIGHT TRADING 
CO & ANR

CS 
(COMM)11
09/2023

S.S IMPEX 
THROUGH TTS 
PROPRIETOR VS 
GRAFFINS 
INTERNATIONAL 
AND OTHERS

CS 
(COMM)111
4/2023

ICICI BANK 
LIMITED VS. 
HIMANSHI 
KUMAR

CS 
(COMM)111
5/2023

OPTIMISING 
RESOURCES 
PRIVATE LIMITED

CS 
(COMM)111
6/2023

UMESH TYAGI VS 
MCD & ANR

CS 
(COMM)111
8/2023

SANDEEP 
CHAWLA 
PROPRIETOR OF 
R.C. 
INFORMATION

CS 
(COMM)11
21/2023

RAJESH KUMAR 
GUPTA VS. MCD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

MOHIT SINGHAL 03.08.2023 24.06.2023

S.V. TYAGI 08.08.2023 28.07.2023

MEENA CHAUDHARY 09.08.2023 31.07.2023

VARSHA SINGH 10.08.2023 02.08.2023

4 Central PRAVEEN PAHUJA 01.08.2023 28.07.2023

ABHISHEK GUPTA 01.08.2023 28.07.2023

SATISH KUMAR 02.08.2023 26.07.2023

PRANAY CHITALE 02.08.2023 15.05.2023

DEEPANSHU KHATRI 02.08.2023 22.07.2023

S.HUSSAIN 03.08.2023 13.07.2023

MOHIT SINGHAL 03.08.2023 22.07.2023

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS 
(COMM)11
20/2023

RAJESH KUMAR 
GUPTA VS. MCD

CS 
(COMM)11
33/2023

BANK OF INDIA 
VS. M/S USHA 
CREATIONS 

CS 
(COMM)11
40/2023

SUPER INDIA 
SHOE MATERIAL 
PVT LTD VS. J.J. 
TRADE LINKS PVT 
LTD

CS 
(COMM)11
47/2023

SK VIMAL 
PERSHAD 
THROUGH SPA 
HOLDER VS. THE 
LEEVON TAILORS 

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)111
0/2023

AHMAD ZAI 
YASSER LTD VS. 
KNIGHT TRADING 
CO & ANR

CS 
(COMM)11
09/2023

S.S IMPEX 
THROUGH TTS 
PROPRIETOR VS 
GRAFFINS 
INTERNATIONAL 
AND OTHERS

CS 
(COMM)111
4/2023

ICICI BANK 
LIMITED VS. 
HIMANSHI 
KUMAR

CS 
(COMM)111
5/2023

OPTIMISING 
RESOURCES 
PRIVATE LIMITED

CS 
(COMM)111
6/2023

UMESH TYAGI VS 
MCD & ANR

CS 
(COMM)111
8/2023

SANDEEP 
CHAWLA 
PROPRIETOR OF 
R.C. 
INFORMATION

CS 
(COMM)11
21/2023

RAJESH KUMAR 
GUPTA VS. MCD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

MOHIT SINGHAL 03.08.2023 24.06.2023

S.V. TYAGI 08.08.2023 28.07.2023

MEENA CHAUDHARY 09.08.2023 31.07.2023

VARSHA SINGH 10.08.2023 02.08.2023

AMIT GOEL 10.08.2023 27.07.2023

SANJAY BANSAL 10.08.2023 05.07.2023

MOHIT SINGHAL 18.08.2023 05.08.2023

NAVEEN JAIN 18.08.2023 24.07.2023

SUMIT 29.08.2023 12.07.2023

VIKAS SHARMA 29.08.2023 18.08.2023

MP SINHA 29.08.2023 25.08.2023

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)11
20/2023

RAJESH KUMAR 
GUPTA VS. MCD

CS 
(COMM)11
33/2023

BANK OF INDIA 
VS. M/S USHA 
CREATIONS 

CS 
(COMM)11
40/2023

SUPER INDIA 
SHOE MATERIAL 
PVT LTD VS. J.J. 
TRADE LINKS PVT 
LTD

CS 
(COMM)11
47/2023

SK VIMAL 
PERSHAD 
THROUGH SPA 
HOLDER VS. THE 
LEEVON TAILORS 

CS 
(COMM)11
48/2023

SUPERBHAT 
ELECTRIC CO PVT 
LTD VS. KUKREJA 
BROTHERS

CS(COMM)
1151/2023

SHRI RAM 
KISHORE 
SHARMA VS. THE 
EXECUTIVE 
ENGINEER

CS 
(COMM)11
69/2023

RAJESH KUMAR 
GUPTA VS. MCD & 
ANR

CS 
(COMM)11
64/2023

RAVI KUMAR 
AGGARWAL VS. 
RANJEET KUMAR 
GUPTA

CS 
(COMM)12
01/2023

DIVYANK BOSE VS 
SUSHIL KUMAR 
SEHGAL

CS 
(COMM)12
05/2023 

CHARANJEET 
ARORA VS MCD

CS 
(COMM)12
07/2023

ANKIT KOHLI VS 
HANSRAJ 
COLLEGE 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central RAVJYOT SINGH 01.08.2023 ON LINE

MAYANK MAHAJAN 01.08.2023 ON LINE

MAYANK MAHAJAN 01.08.2023 ON LINE

ADAITA KUMAR ROUT 02.08.2023 ON LINE

VINAY SHANKAR 02.08.2023 ON LINE

SUDHIR SANEJA 02.08.2023 ON LINE

ANISH BHOLA 04.08.2023 05.08.2023

SUNITA SINGH 08.08.2023 ON LINE

SUNITA SINGH 08.08.2023 ON LINE

ANKUR AGGARWAL 09.08.2023 ON LINE

PREM PRAKASH 10.08.2023 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
1108/2023 
(RBT)

SUNIL MIGLANI 
V/S NAVNEET 
GUPTA 

OMP(I)CO
MM-
531/2023

IDFC FIRST BANK 
V/S CAPITAL 
FIRMS 5482

OMP(I)CO
MM-
532/2023

IDFC FIRST BANK 
V/S SOHAN PAL 
0138

CS COMM-
1113/2023

SBI V/S VISHAL 
SALUJA

MISC DJ 
-497/2023

SANJAY 
CHAUDHARY V/S 
PRIYANKA 
MANCHANDA

COUNTER 
CLAIM-
39/2023

HARI SHARAN 
AND SON V/S 
BUDDY AIRPORT 
RETAIL PVT. LTD.

OMP(I) 
COMM-
541/2023

TATA CAPITAL 
FINANCIAL 
SERVICES V/S 
NARYAN LAL 

EX. 
COMM-
423/2023

ICICI BANK LTD. 
V/S NEERAJ 
KUMAR 

EX.COMM-
424/2023

ICICI BANK LTD. 
V/S RAVI KUMAR

CS COMM-
1139/2023

PUNJAB 
NATIONAL BANK 
V/S MS S R 
OVERSEAS 

CS COMM-
1146/2023

RAVI ANAND V/S 
RISHAB JAIN 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

11.08.2023 ON LINE

6 Central NIL

7 Central NIL

8 Central MOHIT SINGHAL 03.08.2023 22.07.2023

1172/2023 21.08.2023 10.08.2023

9 Central 05-08-2023 03.08.2023

SANJAY BANSAL(P), 10-08-2023 05.07.2023

10-08-2023 23.02.2023

SAURAV BHASIN(P), 11-08-2023 08.08.2023

RISHABH JAIN(P), 11-08-2023 23.05.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

OMP(I)CO
MM-
549/2023

TATA CAPITAL 
FINANCIAL 
SERVICES LTD. 
V/S SARVESH 
KUMAR TIWARI

JOGINDER KR. 
SUKHIJA 

SH. SANJAY KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
08

1013/202
3

RAJESH KUMAR 
GUPTA VS. MCD 
& ANR.

RAJIV 
AGGARWAL VS. 
M/S MANSUI 
TRADING PVT. 
LTD.

SAURABH DEV 
KARAN SINGH

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

CS 
(COMM)/1
129/2023

M S GREENORB 
TRAVEL LTD Vs 
MOHD  ASHID 
ILYAS

Sudhir Kumar Sukhija

CS 
(COMM)/1
150/2023

SHRI RAM 
KISHORE 
SHARMA PROP 
M/S R K 
ELECTRICALS Vs 
THE EXECUTIVE 
ENGINEER E AND 
M W AND S CN 
DELHI JAL 
BOARD GNCTD 
AND ANR

CS 
(COMM)/1
149/2023

ANIL RUSTOGI 
PROP OF M/S 
SHUBH LAXMI Vs 
RANJEET KUMAR 
GUPTA

SANTOSH KUMAR 
JHA(P),

CS 
(COMM)/1
155/2023

PUNJAB 
NATIONAL BANK 
Vs SHWETA 
SHARMA

CS 
(COMM)/1
156/2023

AGGARWAL 
BROTHER Vs 
RADHIKA 
JEWELERS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

9 Central

17.08.2023 15.06.2023

26-08-2023 27.07.2023

28-08-2023 24.08.2023

ALOK KUMAR(P), 28-08-2023 25.08.2023

10 Central NIL

11 Central NIL

12 Central NIL

13 Central NIL

14 West 08-08-2023 24-07-2023

08-08-2023 24-07-2023

15 West MEHUL GUPTA 03.08.2023 02.05.2023

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

CS 
(COMM)/1
163/2023

EXOTIXS Vs 
VALSONS 
TADELLOS

Prachi Vashist

CS 
(COMM)/1
186/2023

HARE KRISHNA 
FABRICS Vs 
KAPOOR 
BROTHERS

AJAY KUMAR 
CHOPRA(P),

CS 
(COMM)/1
194/2023

M/S 
SOORAJMULL 
BAIJNATH 
INDUSTRIES PVT 
LTD Vs RISHI RAJ 
UPADHYAY

SURENDER KUMAR 
SIWAL(P),

CS 
(COMM)/1
193/2023

ICICI BANK Vs 
SHRI SAI 
PNEUMATICS 
THROUGH ITS 
PARTNERS

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SANJEEV KUARM 
SINGH, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/5
90/2023

STATE BANK OF 
INDIA Vs KAMAL 
BEDI

ADAITA KUMAR 
ROUT(P),

CS 
(COMM)/5
89/2023

STATE BANK OF 
INDIA Vs AJAY 
KUMAR YADAV 
PROPRIETOR OF 
M/S SS 
ELECTRICALS

ADAITA KUMAR 
ROUT(P),

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS//COM
M/577/202
3

BHAVYA 
ELECTRICALS VS. 
RAJENDER



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

15 West

SUNIL KR. BHARDWAJ 03.08.2023 01.06.2023

JATIN AGGARWAL 03.08.2023 05.05.2023

SUNIL SEHRAVAT 05.08.2023 05.05.2023

BIRENDRA KUMAR 07.08.2023 11.04.2023

RAMNEEK SINGH 08.08.2023 19.07.2023

GAGAN KUMAR 09.08.2023 05.04.2023

RAMESH KUMAR 09.08.2023 01.01.2023

SUBHASH GARGQ 09.08.2023 05.04.2023

ABHISHEK KISHORE 10.08.2023 27.07.2023

MAYANK KUMAR 11.08.2023 05.07.2023

SHAYUK KR. 16.08.2023 08.4.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS//COM
M/578/202
3

VISHAL FASHION 
VS. AFS FACILITY

CS//COM
M/579/202
3

EVERSHINE 
PLYWOOD VS. 
RAJEEV 
AGGARWAL

CS//COM
M/583/202
3

STATE BANK OF 
INDIA VS. PURAN 
CHAND KHANNA

CS//COM
M/585/202
3

TARZEN 
ELECTRICALS VS. 
ANJALI SALES

CS//COM
M/588/20
23

M/S UNITED 
STEELS VS. M/S 
MULTIWINGS 
ELECTRIC

CS//COM
M/591/202
3

EASTERN 
BEARINGS PVT. 
LTD VS. SSG 
PAPER MILLS LLP

CS//COM
M/592/202
3

INDER MOHANI 
AGGARWAL VS. 
KARORI 
ENGINEERING 
WORKS

CS//COM
M/593/202
3

M/S SAKARNI 
PLASTER INDIA 
PVT LTD .VS. 
HARISH NAGPAL

CS//COM
M/595/202
3

M/S EXELON 
PETROCHEM VS. 
M/S 
ALCOBTRANSMIS
SION PVT. LTD.

CS//COM
M/598/202
3

SITA RAM AND 
COMPANY PVT. 
LTD VS. BANSAL 
INTERIO

CS//COM
M/602/20
23

NARESH BANSAL 
VS. TONY 
SINGHAL



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

16 West ISHPREET SINGH 16.08.2023 09.07.2023

BHANU MOHAN 18.08.2023 06.07.2023

DEEPIKA GUPTA 18.08.2023 05.04.2023

V.P. SINGH 18.08.2023 08.08.2023

MOHINDER KUMAR 19.08.2023 05.05.2023

SANJAY VERMA 19.08.2023 06.08.2023

YASHASVI SHARMA 19.08.2023 08.08.2023

VARUN BEDI 22.08.2023 08.08.2023

GAURAV TYAGI 22.08.2023 08.08.2023

GAURAV TYAGI 22.08.2023 08.08.2023

RAM BHUSHAN 22.08.2023 05.05.2023

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS//COM
M/603/20
23

JASPREET SINGH 
VS. SUPER 
MARCHE 37

CS//COM
M/610/202
3

M/S RCK LEASING 
AND FIN. VS. 
REKHA

CS//COM
M/611/202
3

QUANTUM HI 
TECH 
MERCHANDISING 
VS. BANGA 
ELECTRONICS 
PVT. LTD

CS//COM
M/612/202
3

SAILESH SARAF 
VS. PARKAIRE 
ENGINEERING 
CO.

CS//COM
M/614/202
3

M/S M.D. 
TRADING HOUSE 
VS. M/ PARAS 
SALES

CS//COM
M/615/202
3

VISION 21ST 
ADVERTISING VS. 
VKS HOSIERY 

CS//COM
M/616/202
3

VIKAS AGGARWAL 
VS. MANAGER 
BANK OF BARODA

CS//COM
M/621/202
3

SAROGI SUPER 
SALES PVT LTD. 
VS. NARESH 
SHARMA

CS//COM
M/622/202
3

M/S SINGH 
OLYMPICS VS. 
M/S LORD SHOES

CS//COM
M/623/202
3

M/S SINGH 
OLYMPICS VS. 
M/S STYLE SHOES

CS//COM
M/625/202
3

VISHAL FASHION 
VS. SHRI SAI 
FABRICS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

16 West

RAJEEV KR. JHA 25.08.2023 08.06.2023

DEEPAK MEHRA 25.08.2023 07.07.2023

ATUL KHARBANDA 26.08.2023 09.6.2023

SUMIT SARNA 26.08.2023 08.07.2023

SUMIT SARNA 26.08.2023 21.08.2023

MEHUL GUPTA 28.08.2023 24.08.2023

SANDEEP 28.08.2023 24.08.2023

17 West NIL

18 West NIL

19 West NIL

20 SHRAVAN BANSAL 05.08.2023

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS//COM
M/630/20
23

RAMESH GARG 
VS. M/S 
SQUIRREL 
DESIGN HOUSE

CS//COM
M/631/202
3

NARAYAN 
INSURANCE 
BROKERS PVT. 
LTD. VS. 
DEVENDER 
SINGH

CS//COM
M/632/202
3

RAJKAMAL 
PLYWOOD VS. 
MODERN 
CONSTRUCTION

CS//COM
M/633/202
3

HARIOM STEELS 
TRADERS VS. N.K. 
SHARMA

CS//COM
M/634/202
3

HARIOM STEELS 
TRADERS VS. VKS 
INFRATECH

CS//COM
M/640/20
23

BHAVYA 
ELECTRICALS VS. 
ATUL SHARMA

CS//COM
M/641/202
3

UNION BANK OF 
INDIA VS. 
SURGICAL 
DIGITECH

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

SH. NARESH KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/4
52/2023

DAMMANI 
BROTHERS Vs 
NIKHIL MAHESH 
RATHOD

27.07.2023, 
27.07.2023
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n

Date of e-
Payment of 
Court Fees
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PRATEEK GUPTA 07.08.2023 22.05.2023

SANJEEV KUMAR JHA 18.08.2023 30.06.2023

SANJEEV KUMAR JHA 18.08.2023

EKANT LUTHRA 18.08.2023 11.08.2023

19.08.2023 06.06.2023

SHRAVAN BANSAL 21.08.2023 18.08.2023

SHASHI PRATAP OJHA 23.08.2023 21.08.2023

ABHI MANYU GARG 24.08.2023 04.08.2023

SUMIT RANA 26.08.2023 01.08.2023

SUMIT RANA 26.08.2023 25.07.2023

DHARAM DEV 26.08.2023 02.08.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

OMP 
(COMM.)/1
08/2023

RAJENDRA 
PRASAD MITTAL 
Vs ASHOK WADIA

CS 
(COMM.)/4
65/2023

INDIAN 
OVERSEAS BANK 
Vs NIKHIL 
GIDWANI

CS 
(COMM.)/4
66/2023

INDIAN 
OVERSEAS BANK 
Vs SUNNY KUMAR 
YADAV

30.06.2023, 
24.06.2023

CS 
(COMM.)/4
64/2023

CANARA BANK Vs 
POOJA SHARMA

CS 
(COMM.)/4
73/2023

RAJASTHAN 
ANTIBIOTICS 
LIMITED Vs 
NITYAM PHARMA

MUKESH KUMAR 
SINHA

CS 
(COMM.)/4
75/2023

MOLD TEK 
PACKAGING 
LIMITED Vs 
PLASTCRAFT 
INDUSTRIES PVT. 
LTD.

CS 
(COMM.)/4
78/2023

ABDUL RAZZAK 
AND SONS Vs 
KRISHAN CHAND

CS 
(COMM.)/4
80/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED 
Vs JAI 
BHERUNATH 
PACKAGING

CS 
(COMM.)/4
81/2023

CAPT SHIVANK 
MATHUR Vs AIR 
INDIA LTD

CS 
(COMM.)/4
82/2023

CAPT ADITYA 
SINGH THOLIA Vs 
AIR INDIA LTD

CS 
(COMM.)/4
86/2023

AXIS BANK LTD Vs 
MOHIT 
KHARBANDA
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n

Date of e-
Payment of 
Court Fees

20

ATUL KHARBANDA 26.08.2023 09.6.2023

SUMIT SARNA 26.08.2023 08.07.2023

SUMIT SARNA 26.08.2023 21.08.2023

MEHUL GUPTA 28.08.2023 24.08.2023

SANDEEP 28.08.2023 24.08.2023

21 01-08-2023 20.07.2023

01-08-2023 21.07.2023

ANKUR CHHIBBER(P), 01-08-2023 21.07.2023

MATLOOB ALAM(P), 02-08-2023 26.07.2023

02-08-2023 24.07.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS//COM
M/632/202
3

RAJKAMAL 
PLYWOOD VS. 
MODERN 
CONSTRUCTION

CS//COM
M/633/202
3

HARIOM STEELS 
TRADERS VS. N.K. 
SHARMA

CS//COM
M/634/202
3

HARIOM STEELS 
TRADERS VS. VKS 
INFRATECH

CS//COM
M/640/20
23

BHAVYA 
ELECTRICALS VS. 
ATUL SHARMA

CS//COM
M/641/202
3

UNION BANK OF 
INDIA VS. 
SURGICAL 
DIGITECH

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM)/4
35/2023

SWAMI 
INDUSTRIES Vs 
INDUSIND BANK 
LTD

Samuel Lalrochan 
Khobung(P),

CS 
(COMM)/4
34/2023

GANGOTRI 
ELECTRONICS 
PRIVATE LIMITED 
Vs 
SRI SUBADRA 
ENERGY 
INNOVATIONS 
PVT LTD

Kartik Bhagat(P),

OMP 
(COMM)/1
05/2023

DELHI METRO 
RAIL 
CORPORATION 
LIMITED 
Vs MS GOEL 
CONSTRUCTION 
CO

CS 
(COMM)/4
38/2023

PROFESSIONAL 
COURIERS 
NETWORK LTD 
Vs IRSHAD 
AHMAD

OMP (I) 
(COMM)/6
0/2023

SRI KVM WORKS 
AND SERVICES 
PVT LTD
Vs MRS BEENA 
RAWAT AND ORS

Kunal Khanna(P),
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n

Date of e-
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Court Fees
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VIMLESH SHARMA(P), 02-08-2023 24.07.2023

DIPESH SHARMA(P), 02-08-2023 27.07.2023

03-08-2023 24.07.2023

PARAS JAIN(P), 03-08-2023 25.07.2023

VIPIN SINGH(P), 03-08-2023 25.07.2023

PRABHAKAR(P), 03-08-2023 25.07.2023

04-08-2023 26.07.2023

05-08-2023 28.07.2023

SHRAVAN BANSAL(P), 05-08-2023 01.08.2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM)/4
36/2023

M/S GRAFFITI 
INFRA PROJECTS 
PRIVATE LIMITED
 Vs M/S INDIGO 
MOVERS AND 
PACKERS

CS 
(COMM)/4
37/2023

M/S ATA FREIGHT 
LINE INDIA PVT 
LTD
 Vs M/S LSLS 
LOGISTIKS 
PRIVATE LIMITED

CS 
(COMM)/4
42/2023

M/S SATPALDA 
TRADING PVT LTD 
AND
 ORS Vs ICICI 
BANK LIMITED

D.ASHOK 
RAJAGOPALAN(P),

CS 
(COMM)/4
43/2023

BALAJI 
CONSTRUCTIONS 
COMPANY Vs UP 
SADAN
 THROUGH 
ADMINISTRATIVE 
OFFICER IN 
CHARGE

CS 
(COMM)/4
44/2023

ORIENT 
OVERSEAS AND 
ANR Vs
 RIAA FOOTWEAR 
PRIVATE LIMITED

CS 
(COMM)/4
41/2023

BASIC CLOTHING 
PVT LTD Vs SM 
AND SONS AND 
ORS

CS 
(COMM)/4
50/2023

YUG BITE AND 
VITTLES PVT LTD 
Vs ROLL KING 
AND ORS

Aryan Arora(P),

CS 
(COMM)/4
51/2023

M/S FAITH 
MERCANTILE PVT 
LTD Vs
 M/S OASIS 
OVERSEAS 
EXPORT PVT LTD

Ayushi Chugh(P),

CS 
(COMM)/4
52/2023

DAMMANI 
BROTHERS Vs 
NIKHIL MAHESH 
RATHOD
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ANKIT KUMAR(P), 05-08-2023 28.07.2023

07-08-2023 02.08.2023

KAMAL JERATH(P), 08-08-2023 01.08.2023

ABHI MANYU GARG(P),08-08-2023 01.08.2023

10-08-2023 02.08.2023

SHAYUK KUMAR(P), 11-08-2023 02.08.2023

VIMLESH SHARMA(P), 17-08-2023 10.08.2023

18-08-2023 09.08.2023

19-08-2023 11.08.2023

SHAILEN BHATIA(P), 23-08-2023 14.08.2023

LAXMAN SINGH(P), 24-08-2023 17.08.2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

OMP (I) 
(COMM)/6
1/2023

GTL 
INFRASTRUCTUR
E LTD Vs SH TEK 
RAM

Contempt 
Petition/14
/2023

RSPL HEALTH 
PVT LTD Vs 
SURINDER JIT 
SINGH

Shravan Bansal(P),

CS 
(COMM)/4
54/2023

MOHAN RAM 
TRADING PVT LTD 
Vs 
SHELLZ  INDIA 
PVT LTD AND ANR

CS 
(COMM)/4
53/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED 
Vs HI TECH 
POLYPRODUCTS

CS 
(COMM)/4
59/2023

KRANTI KUMAR 
SRIVASTAVA 
PROPRIETOR 
PRASAD PSYCHO 
CORPORATION Vs 
DR RAM 
MANOHAR LOHIA 
HOSPITAL

Ishpreet Singh(P),

OMP 
(COMM)/1
10/2023

SAM INDIA 
ADYARAJ AND 
ORS Vs 
AMICO 
CONSTRUCTION 
PRIVATE LIMITED

CS 
(COMM)/4
62/2023

N SRIRAMAN Vs 
JAYASHREE 
GAYATRI FOODS 
PRODUCTS PVT 
LTD

CS 
(COMM)/4
63/2023

INDIAN 
OVERSEAS BANK 
Vs SUNNY KUMAR 
YADAV

SANJEEV KUMAR 
JHA(P),

CS 
(COMM)/4
68/2023

RAJASTHAN 
ANTIBIOTICS 
LIMITED Vs
 NITYAM PHARMA 
AND ANR

MUKESH KUMAR 
SINHA(P),

CS 
(COMM)/4
77/2023

BHASKAR 
TAKHTANI 
PROPRIETOR OF 
M/S SKB 
INDUSTRIES Vs 
DHARMESH 
BHATIYA 
PROPRIETOR  M/S 
AADHYA 
INDUSTRIES

CS 
(COMM)/4
79/2023

NEHA BAJAJ Vs 
CHARAN PREET 
SINGH AND ORS
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25-08-2023 16.08.2023

RAJESH JANGRA(P), 03-08-2023 24.07.2023

NAZIA PARVEEN(P), 07-08-2023 28.07.2023

08-08-2023 01.08.2023

22 ANIL KUMAR SAHU(P), 02-08-2023 27-07-2023

BHARAT GUPTA(P), 02-08-2023 21-07-2023

02-08-2023 27-07-2023

02-08-2023 27-07-2023

03-08-2023 04-07-2023

VIPIN SINGH(P), 03-08-2023 11-07-2023

VIPIN SINGH(P), 03-08-2023 08-08-2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

OMP 
(COMM)/1
13/2023

PARMAR 
CONSTRUCTION 
COMPANY 
THROUGH ITS
 MANAGING 
PARTNER 
ACHHAR SINGH 
PARMAR
 Vs NORTHERN 
RAILWAYS

RANJAY KUMAR 
DUBEY(P),

Execution 
(Comm)/19
8/2023

AXIS BANK 
LIMITED Vs LALIT 
KUMAR

Misc 
DJ/1098/2
023

STATE BANK OF 
INDIA Vs M/S PK 
BROTHERS

Execution 
(Comm)/2
02/2023

NARESH KUMAR 
GUPTA AND 
COMPANY
 PVT LTD Vs PWD 
GNCTD OF DELHI 
AND ANR

Omkar Saxena(P),

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/4
40/2023

HERO 
INVESTCORP PVT 
LTD AND ANR Vs 
ASHOK KUMAR 
(JOHN DOE)

CS 
(COMM)/4
39/2023

REVEX 
INDUSTRIES PVT 
LTD Vs SUSHILA 
DEVI

OMP 
(COMM)/1
06/2023

OM PAL SINGH Vs 
NIRMAL BANG 
SECURITIES PVT 
LTD

SHEKHER 
KAUSHIK(P),

OMP 
(COMM)/1
07/2023

VIJAY PAL Vs 
MAHINDRA AND 
MAHINDRA 
FINANCIAL 
SERVICES 
LIMITED

Suyash Kumar Sinha(P),

CS 
(COMM)/4
47/2023

CHANDRA 
PRABHU OFFSET 
PRINTING WORKS 
PVT LTD Vs 
MAKARDHVAJ 
YADAV

Aman Jain(P),

CS 
(COMM)/4
46/2023

GAZAL SAREES 
PVT LTD Vs 
SBICAP TRUSTEE 
COMPANY LTD 
AND ANR

CS 
(COMM)/4
45/2023

AMAR GARMENTS 
PVT LTD Vs SBI 
TRUSTEE 
COMPANY 
LIMITED
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04-08-2023 08-05-2023

04-08-2023 19-07-2023

10-08-2023 01-08-2023

SHRESHTH JAIN(P), 10-08-2023 24-07-2023

MANISH DHINGRA(P), 10-08-2023 07-08-2023

11-08-2023 24-07-2023

18-08-2023 30-06-2023

19-08-2023 11-08-2023

21-08-2023 17-08-2023

AJAY DIGPAUL(P), 21-08-2023 18-08-2023

ASHOK GOEL(P), 22-08-2023 14-08-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/4
49/2023

TRIDIVA 
ERGONOMIC 
INTERIORS P LTD 
Vs GROW MONEY 
CAPITAL PVT LTD 
AND ORS

MANMEET SINGH 
OBEROI(P),

CS 
(COMM)/4
48/2023

AVRO INDIA 
LIMITED AND 
ANR Vs SURYA 
MOULDED 
FURNITURE AND 
ORS

ANKUR KUMAR 
TRIPATHI(P),

CS 
(COMM)/4
58/2023

SUPARSHVA 
SWABS INDIA Vs 
CHHABRA 
INDUSTRIES AND 
ORS

SUDARSHAN 
BANSAL(P),

CS 
(COMM)/4
57/2023

KULVINDER 
SINGH Vs MOHD 
SARFARAZ

OMP 
(COMM)/1
09/2023

INNOVISION 
LIMITED Vs 
SANJAY GANDHI 
MEMORIAL 
HOSPITAL

CS 
(COMM)/4
60/2023

ZAK GLOBAL 
SERVICES PVT 
LTD Vs 
MAGNETITE 
INDIA PVT LTD

Akshaya Agarwal(P),

CS 
(COMM)/4
67/2023

INDIAN 
OVERSEAS BANK 
Vs SAGAR AMAR

SANJEEV KUMAR 
JHA(P),

CS 
(COMM)/4
70/2023

KRBL LIMITED Vs 
BHOLANATH 
RICE MILL

Shravan Bansal(P),

CS 
(COMM)/4
74/2023

VINDHYA 
TELELINKS 
LIMITED Vs 
PARAMOUNT 
COMMUNICATIO
NS LTD

ABHISHEK 
SHARMA(P),

OMP 
(COMM)/1
11/2023

UNION OF INDIA 
Vs MURLI KUMAR

CS 
(COMM)/4
76/2023

SHUCHITA 
PRAKASHAN 
PRIVATE LIMITED 
Vs AAHELI 
PUBLISHERS
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SUMIT RANA(P), 26-08-2023 25-07-2023

SUMIT RANA(P), 26-08-2023 01-08-2023

ADAITA KR ROUT(P), 26-08-2023 08-06-2023

SUMIT RANA(P), 28-08-2023 11-08-2023

VINOD KUMAR RAI(P), 29-08-2023 14-08-2023

29-08-2023 14-08-2023

SUNIL KUMAR(P), 31-08-2023 24-08-2023

23 SOUTH NIL

24 SOUTH SHUBHAM SAIGAL 03.08.2023

SHUBHAM SAIGAL 03.08.2023 27.07.2023

LALSINGH THAKUR 03.08.2023 10.03.2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/4
85/2023

CAPT NAVEEN 
KUMAR PANDEY 
Vs AIR INDIA LTD

CS 
(COMM)/4
83/2023

CAPT ANKUR 
SINGH Vs AIR 
INDIA LTD

CS 
(COMM)/4
84/2023

STATE BANK OF 
INDIA Vs ANKIT 
KUMAR SINGH

CS 
(COMM)/4
87/2023

CAPT SAGAR 
SURESH PATIL Vs 
AIR INDIA 
LIMITED

OMP 
(COMM)/1
15/2023

UNION OF INDIA 
Vs AKASH 
BUILDERS

OMP 
(COMM)/1
16/2023

AVV HOSPITALITY 
LLP Vs PANKAJ 
ARORA

Rohit taneja(P),

Counter 
Claim/35/2
023

BNP PARIBAS Vs 
TAXILA 
KNOWLEDGE 
AND 
INFRASTRUCTUR
E PRIVATE 
LIMITED

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)-02

CS 
(COMM) 
457/2023

IFFCO MC CROP 
VS SAGAR 
ENTERPRISES

27.07.2023 & 
30.04.2023

CS 
(COMM) 
458/2023

IFFCO MC CROP 
VS MAA SHARDA 
KRISHI SEVA

CS 
(COMM) 
459/2023

IDAAC 
SOLUTIONS 
LIMITED VS 
BALAJI 
DEVELOPERS
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24 SOUTH

KRISHAN KUMAR 05.08.2023 07.06.2023

ARSHIA BEHL 07.08.2023 03.08.2023

CHERRY GUPTA 09.08.2023 28.07.2023

22.08.2023 03.08.2023

22.08.2023 18.08.2023

25 SH. SANDEEP YADAV South NIL

26 South NIL

27 NIL

28 17-08-2023 16-08-2023

17-08-2023 16-08-2023

Not Available 07-08-2023 06-08-2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)-02

CS 
(COMM) 
464/2023

CANARA BANK VS 
MAHESH

CS 
(COMM) 
470/2023

SIEMENS 
INDUSTRY VS 
NIILESH 
DAHUNUKAR

CS 
(COMM) 
472/2023

SHREE BALAJI & 
SONS VS BOMB 
FOODS

CS 
(COMM) 
486/2023

THE TRAINED 
NURSES 
ASSOCIATION VS 
STUDENT’S 
FRIEND

NAGESHWAR 
KUMHAR

CS 
(COMM) 
485/2023

SUBHASH 
INTERNATIONAL 
VS NBCC INDIA

CHAUDHARY LAW 
OFFICE

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/7
59/2023

PUNJAB 
NATIONAL BANK 
Vs POOJA BAKERS 
STORE

Sheepali Patial(P),

CS 
(COMM)/7
60/2023

PUNJAB 
NATIONAL BANK 
Vs M/S GSBS 
SECURITY 
SERVICES

Sheepali Patial(P),

CS 
(COMM)/7
43/2023

DR MEENAKKSHI 
SHARMA Vs SMT 
MONIKA CHUGH
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16-08-2023 15-08-2023

ASHUTOSH NAGAR(P), 18-08-2023 17-08-2023

19-08-2023 18-08-2023

GAURAV HARNAL(P), 19-08-2023 18-08-2023

M. NAUSHAD(P), 24-08-2023 23-08-2023

Not Available 25-08-2023 24-08-2023

RUPAM KUMARI(P), 24-08-2023 23-08-2023

29 14-08-2023 13-07-2023

14-08-2023 13-07-2023

14-08-2023 28.07.2023

14-08-2023 28.07.2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/7
55/2023

M/S MEGHA 
INCENSES Vs 
ARUNA SADH

MANEESH 
GUMBER(P),

CS 
(COMM)/7
65/2023

DUGAR 
OVERSEAS 
PRIVATE LIMITED 
Vs ENETSTUDIOZ 
INC

CS 
(COMM)/7
77/2023

TATA STEEL 
LIMITED Vs M/S 
FRIENDS AUTO 
INDIA LIMITED

SURAJ KUMAR 
SINGH(P),

CS 
(COMM)/7
78/2023

M/S KBC 
COMPUTECH 
PRIVATE LIMITED 
Vs MR SATISH 
KUMAR 
TIWARY(PROPRIE
TOR OF M/S 
TIWARI 
COMMUNICATIO
N)

CS 
(COMM)/7
89/2023

M/S TARAAZI 
INTERNATIONAL 
PVT LTD Vs 
EUROLIFE 
MEDICARE

CS 
(COMM)/7
93/2023

ASHWA GHOSH Vs 
VIZRT AG AND 
ORS

CS 
(COMM)/7
88/2023

HETTICH INDIA 
PVT LTD Vs M/S 
BENEDETTO 
KITCHENS 
PRIVATE LIMITED

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/7
46/2023

STATE BANK OF 
INDIA Vs INDRA

DHARMENDRA 
SINGH(P),

CS 
(COMM)/7
47/2023

DAMANPREET 
SINGH 
PROPRIETOR ACE 
ENTERPRISES Vs 
NBCC INDIA 
LIMITED 
THROUGH 
CHAIRMAN AND 
MANAGING 
DIRECTOR

Santosh kumar(P),

CS 
(COMM)/7
48/2023

STATE BANK OF 
INDIA Vs SATYA 
NARAYAN 
GUHAIN

DHARMENDRA 
SINGH(P),

CS 
(COMM)/7
49/2023

M/S MEGHA 
INCENSES Vs 
RAVINDRA SADH

MANEESH 
GUMBER(P),
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14-08-2023 03.08.2023

16-08-2023 14-08-2023

16-08-2023 26-07-2023

17-08-2023 01-08-2023

18-08-2023

RAJEEV SAXENA(P), 21-08-2023 -

22-08-2023 03-08-2023

22-08-2023 03-08-2023

ATUL KUMAR(P), 22-08-2023 04-08-2023

KUNAL ANAND(P), 28-08-2023 23-08-2023

29-08-2023 23-08-2023

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/7
50/2023

MEGHA 
INCENSES Vs 
AMITESH SADH

MANEESH 
GUMBER(P),

CS 
(COMM)/7
54/2023

M/S BAINDA 
LEASING AND 
FINANCE 
PRIVATE LIMITED 
Vs M/S EPOCH 
INSURANCE 
BROKERS PVT 
LTD

Surender(P),

CS 
(COMM)/7
56/2023

SUNDEEP 
SALWAN 
PROPRIETOR OF 
SUNDEEP 
SALWAN 
SECURITY 
AGENCY Vs HIL 
INDIA LIMITED 
FORMERLY 
HINDUSTAN 
INSECTICIDE 
LIMITED

PAWAN KUMAR 
SINGH(P),

CS 
(COMM)/7
64/2023

STATE BANK OF 
INDIA Vs SUDE 
RAM

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/7
70/2023

CANARA BANK Vs 
KARAN CHHABRA

JEEWAN PARKASH 
GUPTA(P),

CS 
(COMM)/7
79/2023

SNOWWHITE 
APPARELS 
LIMITED Vs 
CHANDEEP 
SINGH BHATIA

CS 
(COMM)/7
82/2023

MS SREE 
GOKULAM CHIT 
AND FINANCE CO 
P LTD Vs BABU K

Vipin Pillai(P),

CS 
(COMM)/7
83/2023

SREE GOKULAM 
CHIT AND 
FINANCE CO P 
LTD Vs MS 
MODWAYS 
BOUTIQUE 
THROUGH ITS 
PROPRIETOR 
SHRI MD GUDDU

Vipin Pillai(P),

CS 
(COMM)/7
84/2023

OPPLE LIGHTING 
INDIA PVT LTD Vs 
MR MAHINDER 
PATIL 
PROPRIETOR OF 
SAI SURYA 
ENTERPRISES

CS 
(COMM)/7
98/2023

M/S HANS 
FASHIONTHROUG
H ITS PARTNER Vs 
NIDHI SHARMA

CS 
(COMM)/8
06/2023

CANARA BANK Vs 
SATYA PRAKASH

PRATAP CHANDRA 
RANA(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

30 PAWAN MADAN 03-08-2023 31.07.2023

03-08-2023 06.07.2023

10-08-2023 21.07.2023

MANISH KAUSHIK(P), 14-08-2023 20.07.2023

14-08-2023 20.07.2023

16-08-2023 01.08.2023

18-08-2023 01.08.2023

18-08-2023 01.08.2023

KAMAL KATYAN(P), 19-08-2023 01.08.2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTIO
N 
(COMM.)/4
02/2023

M/s KOPAL 
CREATIONS Vs 
M/S DULHAN 
FASHION 
GARMENTS PVT 
LTD

CS 
(COMM)/7
39/2023

STATE BANK OF 
INDIA Vs MRS RAJ

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/7
45/2023

ATLAS SHIPPING 
SERVICES PVT 
LTD THROUGH 
AR Vs ULTRA 
TECH ENGG CO

Gulshan Kr Sachdev(P),

CS 
(COMM)/7
51/2023

M/S SG DREAM 
MEDIA 
VENTURES Vs M/S 
REDCLIFFE 
LIFETECH PVT 
LTD AND 
ANOTHER

EXECUTIO
N 
(COMM)/4
06/2023

PENTAFLO 
HYDRO PVT LTD 
Vs HIMALAYAN 
RENEWABLE 
ENERGY PVT LTD

Kapil Sethi(P),

OMP (I) 
(COMM)/6
0/2023

INDUSIND BANK 
LTD Vs 
PARVINDER  
PILWAN

Paran Kumar (P)

CS 
(COMM)/7
69/2023

STATE BANK OF 
INDIA Vs KRANTI 
VISHAL

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/7
68/2023

STATE BANK OF 
INDIA Vs VIR PAL

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/7
75/2023

M/S BCL SECURE 
PREMISES PVT 
LTD Vs M/S ATS 
MAINTENANCE 
SERVICES PVT 
LTD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

30

19-08-2023 16.08.2023

21-08-2023 06.07.2023

SANJEEV BENIWAL(P), 26-08-2023 11.08.2023

28-08-2023 19.08.2023

JUNED (DH) 29-08-2023 27.07.2023

31 NAVNEET SHARMA(P), 01-08-2023 27-07-2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/7
76/2023

STATE BANK OF 
INDIA Vs 
TRISHNA RAJPUT

JEEWAN PARKASH 
GUPTA(P),

Misc 
DJ/1474/2
023

SHRI HARVINDER 
SINGH Vs SH MAN 
MOHAN SINGH

Salabh Gupta (Applicant)

CS 
(COMM)/7
94/2023

KAMDHENU 
CEMENT G Vs 
MOHAN 
CONSTRUCTION 
AND CO

CS 
(COMM)/7
99/2023

MANISH GARG 
PROP OF M/S 
MECHA 
INNOVATIVE 
SOLUTIONS Vs 
ARSH 
ASSOCIATES PVT 
LTD THROUGH 
ITS MANAGING 
DIRECTOR

Akshay Dhawan(P),

EXECUTIO
N 
(COMM)/4
26/2023

SBI CARDS AND 
PAYMENT 
SERVICES 
LIMITED Vs 
VIRENDER 
KUMAR

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/7
33/2023

M/s AJAY 
INDUSTRIAL 
CORPORATION 
LIMITED Vs 
KALEEM IQBAL 
PROPRIETOR M/s 
KAUSHIKI 
TRADERS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31

07-08-2023 19-07-2023

SUNIL KUMAR(P), 07-08-2023 18-04-2022

NITIN MANGLA(P), 07-08-2023 07-07-2023

16-08-2023 04-08-2023

17-08-2023 01-08-2023

17-08-2023 01-08-2023

28-08-2023 25-01-2022

ASHUTOSH NAGAR 28-08-2023

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/7
40/2023

M/s RISHI 
PACKAGING 
THROUGH ITS 
PROPRIETOR SH 
VIKASH 
KESHRWANI Vs 
M/s BULWARK 
CONCHEM 
THROUGH ITS 
PROPRIETOR SH 
NIHIR JATINBHAI 
SHAH

Rohit Gaur(P),

CS 
(COMM)/7
41/2023

SH ROSHAN LAL 
GUPTA Vs SH 
AMIT GARG

CS 
(COMM)/7
42/2023

M/s CHARUVI 
DESIGN LABS PVT 
LTD Vs M/s 
MODERN STAGE 
SERVICE

CS 
(COMM)/7
52/2023

M/S LAXMI 
LUMBERS 
INDUSTRIES  PVT 
LTD Vs SHRI 
HARDEV SINGH 
PROPRIETOR OF 
M/S CHALOTRA 
WOOD CRAFT 
AND ANR

MD. SHAKEELUR 
RAHMAN(P),

CS 
(COMM)/7
57/2023

STATE BANK OF 
INDIA Vs 
RANDHIR KUMAR 
SINGH

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/7
58/2023

STATE BANK OF 
INDIA Vs YOGESH 
SINGHAL

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/7
95/2023

ICICI BANK LTD 
Vs RHINE AND 
RAAVI HOLDINGS 
LIMITED AND 
ANR

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/7
96/2023 

DUGAR 
OVERSEAS 
PRIVATE LIMITED 
Vs ENETSTUDIOZ 
INC AND ANR

Application 
under 
Section 149 
read with 
Section151 of 
Code of Civil 
Procedure, 
1908 
seekingexten
sion of time 
for filing 
Court fee.



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31

SUMAN GUPTA(P), 28-08-2023 17-07-2023

29-08-2023 23-08-2023

29-08-2023 23-08-2023

MANISH KUMAR 16-08-2023 08-08-2023

MANISH KUMAR 18-08-2023 08-08-2023

MANISH KUMAR 18-08-2023 26-07-2023

ROHIT NAGPAL(P), 21-08-2023 13-04-2023

24-08-2023 01-07-2023

32 MS. NIRJA BHATIA 03-08-2023 02-08-2023

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/7
97/2023

INDRA PRAKASH 
PATHAK 
PROPRIETOR  M/S 
DESIGN 
CONSULTANTS 
(CONTRACTORS) 
Vs WAPCOS AND 
NPCC LIMITED (A 
GOVERNMENT OF 
INDIA 
ENTERPRISIS 
THROUGH MR RK 
AGARWAL 
CHAIRMAN-CUM-
MD

CS 
(COMM)/8
00/2023

CANARA BANK Vs 
RAVI SHARMA

PRATAP CHANDRA 
RANA(P),

CS 
(COMM)/8
01/2023

CANARA BANK Vs 
SHRI RAVI 
SHARMA

PRATAP CHANDRA 
RANA(P),bhardwajravi6
35@gmail.com(R),

EXECUTIO
N 
(COMM)/4
07/2023

M/S SUDHIR 
POWER PROJECTS 
LTD Vs M/S 
SIMPLEX 
INFRASTRUCTUR
E LTD

EXECUTIO
N 
(COMM)/4
10/2023

M/S SUDHIR 
POWER PROJECTS 
LTD Vs M/S 
SIMPLEX 
INFRASTRUTURE 
LTD

EXECUTIO
N 
(COMM)/4
11/2023

M/S SUDHIR 
POWER PROJECTS 
LTD Vs M/S 
SIMPLEX 
INFRASTRUTURE 
LTD

EXECUTIO
N 
(COMM)/4
13/2023

M/S ANTARA 
PURUKUL SENIOR 
LIVING LTD Vs 
M/S 
CONTINENTAL 
EQUIPMENT 
INDIA PVT LTD

OMP (I) 
(COMM)/6
4/2023

ASHIMARA 
HOUSING 
PRIVATE LIMITED 
Vs SUMIT TYAGI 
AND ANR

Himanshu Sehrawat(P),

CS 
(COMM)/7
37/2023

STATE BANK OF 
INDIA Vs 
PRAVINDER

AMIT KUMAR 
SINGH(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

32 MS. NIRJA BHATIA

KAUSHAL BUDHIA(P), 14-08-2023

VISHAL VISHAL(P), 14-08-2023

18-08-2023 25-07-2023

PARAN KUMAR 18-08-2023

18-08-2023 01-08-2023

RAJENDRA YADAV(P), 19-08-2023

KARTIKEY NAYYAR(P), 19-08-2023 04-07-2023

SACHIN KUMAR 23-08-2023 08-08-2023

RUPAM KUMARI(P), 24-08-2023 10-08-2023

ATHAR ALAM(P), 28-08-2023

29-08-2023 25-07-2023

SOUTH-
EAST

EXECUTIO
N 
(COMM)/4
04/2023

M/S NEGOLICE 
INDIA LIMITED Vs 
M/S NINA 
CONCRETE 
SYSTEMS PVT LTD 
AND ORS

EXECUTIO
N 
(COMM)/4
05/2023

SAHOO 
ENTERPRISES Vs 
RATNAPRAVA 
INDUSTRIES PVT 
LTD

CS 
(COMM)/7
66/2023

CANARA BANK 
THROUGH ITS 
BRANCH 
MANAGER Vs 
DEVENDER 
RAWAT

AMBUJ KUMAR 
TIWARI(P),

OMP (I) 
(COMM)/6
3/2023

INDUSIND BANK 
LTD Vs SANJEEV 
KUMAR

CS 
(COMM)/7
67/2023

STATE BANK OF 
INDIA Vs ANJALI 
SHARMA

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/7
71/2023

M/S KAPOOR 
IMAGING PVT LTD 
Vs M/S APS 
PRINTING 
SOLUTION AND 
ANR

19-07-2023 & 
15-04-2023

CS 
(COMM)/7
72/2023

DON 
CONSTRUCTION 
CHEMICALS 
INDIA PRIVATE 
LIMITED Vs H H 
CONSTRUCTIONS

Misc 
DJ/1473/2
023

YOGESH TOMAR 
Vs MS RX 
INFOTECH 
PRIVATE LIMITED

CS 
(COMM)/7
86/2023

HETTICH INDIA 
PVT LTD Vs M/S 
FRIENDS FLOAT 
GLASS CO

EXECUTIO
N 
(COMM)/4
19/2023

SACHIN VERMA 
Vs ARCHANA 
SETHI

CS 
(COMM)/8
02/2023

E HOME MAKERS 
SOLUTION PVT 
LTD Vs ORAVEL 
STAYS PVT LTD

Prabhat Kumar Rai(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

32 MS. NIRJA BHATIA

SANJEEV  CHOPRA(P), 29-08-2023 11-08-2023

A.P.S SISODIA(P), 29-08-2023 17-01-2023

RAJEEV AGARWAL(P), 28-08-2023

33 NIL

34 EAST NITIN GARG 10-08-2023 08-08-2023

18-08-2023 14-08-2023

SHRESHTH 22-08-2023 18-08-2023

ASHUTOSH GUPTA 26-08-2023 22-08-2023

35 EAST SH. SANJAY SOTI 04-08-2023 02-08-2023

14-08-2023 10-08-2023

SH. MRIDUL JAIN 26-08-2023 25-08-2023

SOUTH-
EAST

CS 
(COMM)/8
03/2023

CANARA BANK Vs 
SANJU SINGH 
PROP M/S SWETA 
ENTERPRISES

CS 
(COMM)/8
04/2023

J D MOTOR 
FINANCE LTD Vs 
KAPIL BIDHURI

EXECUTIO
N 
(COMM)/4
18/2023

UFLEX LIMITED 
Vs AMBROSIA 
DRUGS PVT LTD

SH. RAJESH KUMAR 
SINGH

SH. SANJAY SHARMA-
I

CS COMM 
298/2023

PUNJAB 
NATIONAL BANK 
VS. NISHA 
BHARDWAJ

CS COMM 
308/2023

LIFE OF RILEY 
PVT.LTD. VS. 
VIJAY STEELS 

HITENDRA KUMAR 
NAHATA

CS COMM 
315/2023

AC HUMIDIN AIR 
SYSTEMS PVT. 
LTD.VS. SUPER 
INDIA INFRA 
ENGINEER 
PVT.LTD.

CS COMM. 
320/2023

PROPYOGI 
ADVISORS PVT. 
LTD.VS. 
ROYALGOLF LINK 
CITY PROJECTS 
PVT.LTD.

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CS COMM 
291/2023

M/S BAHL 
EXPORTS PVT LTD 
VS M/S DYNAMIC 
PACKING

CS COMM 
303/2023

SATIN CREDIT 
CARE NETWORK 
LTD. VS THE NEW 
INDIA 
ASSURANCE

SH. CHANDRA 
SHEKHAR

CS COMM 
321/2023

M/S PARAGON 
PAPER 
INDUSTRIES LLP 
VS M.S MODERN 
PUBLISHERS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

36 North-East 03.08.2023

03.08.2023

ASHISH GOSWAMI 03.08.2023

04.08.2023

08.08.2023

08.08.2023

VIMAL KHURANA 14.08.2023

SANDEEP BISHT 14.08.2023

SHAILENDER NEGI 14.08.2023

KRISHAN KUMAR 14.08.2023

ANUJ AGARWAL 26.08.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-75/2023

PUNJAB 
NATIONAL 
BANK VS VIVEK 
KUMAR JAIN 
PROP OF SHRI 
SAI PLASTER 
PARIS

SUDHIR KUMAR 
SINGH

COURT 
FEES FILED 
OFFLINE 
ON 
20.07.2023

CS(COMM)
-76/2023

PUNJAB 
NATIONAL BANK 
VS GOPAL 
BANSAL PROP MS 
DEVA TENT 
HOUSE

SUDHIR KUMAR 
SINGH

COURT 
FEES FILED 
OFFLINE 
ON 
20.07.2023

EX(COMM
)-106/2023

S R ENGINEERS & 
1 OTHERS VS JKR 
TECNO 
ENGINEERS PVT 
LTD

COURT 
FEES NOT 
FILED

EX(COMM
)-107/2023

SH. RAVI 
CHOUDHARY VS. 
SH. GAJENDER 
SINGH

SUBHASH CHANDRA 
LOCHAKIA

COURT 
FEES NOT 
FILED

MISC DJ-
251/2023

PUNJAB 
NATIONAL BANK 
VS. GANESH 
STEEL THROUGH 
ITS PROPRIETOR 
MR PRITAM 
SINGH

SAYAK 
BANDYOPADHYAY

COURT 
FEES NOT 
FILED

EX(COMM
)-108/2023

M/S R.G. FASHION 
WEAR VS M/S 
MANIK 
CREATIONS

NEELAM KUMARI 
MALIK

COURT 
FEES NOT 
FILED

MISC DJ-
267/2023

AMBIT FINVEST 
PVT LTD VS YASH 
MEDICOS

COURT 
FEES NOT 
FILED

CS(COMM)
-78/2023

PAVAN KUMAR 
GUPTA VS 
ELECTRO CRAFT 
INDIA & 1 OTHERS

COURT 
FEES FILED 
OFFLINE 
ON 
27.07.2023

CS(COMM)
-79/2023

SMT. BEENA 
TRIPATHI VS SH. 
VIJAY BANSAL

COURT 
FEES FILED 
OFFLINE 
ON 
10.08.2023

CS(COMM)
-80/2023

STATE BANK OF 
INDIA VS MR 
NAVEEN 
CHOUDHARY & 1 
OTHERS

COURT 
FEES FILED 
ONLINE ON 
19.04.2023

CS(COMM)
-82/2023

R.A. 
ENTERPRISES 
THROUGH ITS AR 
SHRI SANDEEP 
RAWAT VS RIDHI 
SIDHI GRAPHICS 
PVT LTD

COURT 
FEES FILED 
OFFLINE 
ON 
14.08.2023



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

36 North-East

ADAITA KUMAR ROUT 28.08.2023

28.08.2023

AMULYA UPADHYAY 28.08.2023

28.08.2023

31.08.2023

31.08.2023

37 03-08-2023 12.08.2023

SUBODH KUMAR(P), 07-08-2023 06.08.2023

VISHESH VERMA(P), 07-08-2023 01.08.2023

07-08-2023 26.07.2023

10-08-2023 03.08.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-83/2023

STATE BANK OF 
INDIA VS 
RAJENDER 
KUMAR

COURT 
FEES FILED 
OFFLINE 
ON 
22.06.2023

CS(COMM)
-84/2023

INDIAN BANK VS. 
SHRI SIDH NATH 
YADAV NOW 
DECEASED & 1 
OTHERS

SHUBHAM 
VASHISHTH

COURT 
FEES FILED 
OFFLINE 
ON 
24.08.2023

EX(COMM
)-109/2023

MS SMFG INDIA 
CREDIT CO LTD 
VS ARUN KUMAR

COURT 
FEES NOT 
FILED

EX(COMM
)-110/2023

NANDAN SINGH 
VS KISHAN 
SWAROOP

 CHANDRA KANT 
JOSHI

COURT 
FEES NOT 
FILED

CS(COMM)
-85/2023

THE KANGRA CO 
OPERATIVE BANK 
LTD VS SH. RAJ 
KUMAR GAJWANI

SHANTANU 
BHARDWAJ

COURT 
FEES FILED 
ONLINE ON 
26.08.2023

EX(COMM
)-111/2023

BAJAJ FINANCE 
LIMITED VS. ANIL 
KUMAR

ARUN KUMAR 
SHARMA

COURT 
FEES NOT 
FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/3
87/2023

CHANDAN JAIN 
Vs SUSHIL 
KUMAR

RAJESH KUMAR 
SINGLA(P),

CS 
(COMM)/3
94/2023

STATE BANK OF 
INDIA Vs SH 
SACHIN VERMA

CS 
(COMM)/3
95/2023

M/S TEJAS TULSI 
ENTERPRISE Vs 
M/S JAGDAMBA 
FASHION

CS 
(COMM)/3
93/2023

CANARA BANK Vs 
SMT LAXMI WIFE 
OF DECEASED 
BORROWER SHRI 
RANJEET KUMAR

Ankur Aggarwal(P),

CS 
(COMM)/4
03/2023

PUNJAB 
NATIONAL BANK 
Vs GAURAV 
FASHION 
THROUGH ITS 
PROPRIETOR MR 
GAURAV 
KHULLER

SAYAK 
BANDYOPADHYAY(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

37

09-08-2023 04.08.2023

10-08-2023 27.08.2023

BHARAT PRAKASH(P), 22-08-2023 02.08.2023

BHARAT PRAKASH(P), 22-08-2023 04.07.2023

22-08-2023 04.07.2023

22-08-2023 12.08.2023

MOHIT RAJ 17-08-2023 12.08.2023

KAPIL KAUSHIK(P), 19-08-2023 14.08.2023

22-08-2023 17.08.2023

GAURAV SHARMA(P), 28-08-2023 01.07.2023

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/4
00/2023

M/S KAVYA 
PACKAGING Vs 
M/S TIRUPURARI 
GARMENTS PVT 
LTD

Bharat Bhushan(P),

CS 
(COMM)/4
04/2023

M/S SHREE 
COMMERCIAL 
COMPANY Vs 
SHRI RAM 
BHAROSA 
PRASAD

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/4
31/2023

RAVI AGGARWAL 
Vs NEELAM 
GUPTA

CS 
(COMM)/4
30/2023

RAVI AGGARWAL 
Vs ARAV 
ENTERPRISES

CS 
(COMM)/4
28/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
PRASHANT 
SAURAV

Varun Bedi(P),

CS 
(COMM)/4
29/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
DEEPAK KUMAR

Varun Bedi(P),

CS 
(COMM)/4
09/2023

PUNJAB 
NATIONAL BANK 
Vs SHRI HARI G 
ENTERPRISES

CS 
(COMM)/4
17/2023

SADHO THE BAND 
Vs SH 
DHANANJAY 
SHAHI

CS 
(COMM)/4
27/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
PANKAJ 
MANOHARLAL 
ADWANI

Varun Bedi(P),

CS 
(COMM)/4
40/2023

DHERAJ KUMAR 
Vs YOGESH 
KUMAR SHARMA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

38 02-08-2023 03.07.2023

SPARSH GOYAL(P), 04-08-2023 01.08.2023

NAMARATA RANI(P), 05-08-2023 03.08.2023

05-08-2023 03.08.2023

BHARAT PRAKASH(P), 14-08-2023 27.07.2023

14-08-2023 07.08.2023

18-08-2023 12.08.2023

18-08-2023 14.08.2023

18-08-2023 12.08.2023

MAHENDRA SINGH(P), 18-08-2023 14.08.2023

MAHENDRA SINGH(P), 18-08-2023 14.08.2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

SHAHDAR
A

CS 
(COMM)/3
85/2023

STATE BANK OF 
INDIA Vs NITIN 
JAIN PROP OF 
M/S VARDHMAN 
HOME 
APPLIANCES

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/3
90/2023

SWATI RAO Vs 
ANJU GUPTA

CS 
(COMM)/3
92/2023

PUNJAB 
NATIONAL BANK 
Vs NIDHI 
BOUTIQUE

CS 
(COMM)/3
91/2023

M/S VED 
ENGINEERING Vs 
M/S GOPAL JEE 
HEALTHY 
PRODUCTS 
PRIVATE LIMITED

Rajesh Kumar 
Sharma(P),

CS 
(COMM)/4
06/2023

RAVI AGGARWAL 
Vs NAMRATA 
GARMENTS

CS 
(COMM)/4
05/2023

PUNJAB AND 
SIND BANK Vs 
M/STATKAL 
YATRA 
ONLINECOM

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/4
12/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
JATA SHANKAR 
PRASAD

Varun Bedi(P),

CS 
(COMM)/4
13/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
MANINENDRA 
PAL SINGH

Varun Bedi(P),

CS 
(COMM)/4
14/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
KAMAL KUMAR 
MUNSHI

Varun Bedi(P),

CS 
(COMM)/4
10/2023

ROBOTECH PVT 
LTD Vs SRS 
INTERNATIONAL 
SCHOOL

CS 
(COMM)/4
11/2023

ROBOTECH PVT 
LTD Vs FR AGNEL 
SCHOOL



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

38

VISHESH VERMA(P), 18-08-2023 26.07.2023

ABDUL VAHID(P), 18-08-2023 02.08.2023

19-08-2023 09.08.2023

19-08-2023 17.08.2023

19-08-2023 17.08.2023

19-08-2023 14.08.2023

19-08-2023 10.08.2023

MOHIT BANSAL(P), 21-08-2023 16.08.2023

Nikita Jain(P), 24-08-2023 14.08.2023

24-08-2023 21.08.2023

GAURAV SHARMA(P), 28-08-2023 07.08.2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

SHAHDAR
A

CS 
(COMM)/4
16/2023

M/S NICE BOY Vs 
M/S KALYANA 
MAHA LAXMI 
SHOPPING MALL

CS 
(COMM)/4
15/2023

MUKESH KUMAR 
ARORA 
PROPRIETER OF 
M/S VANDANA 
ENTERPRISES Vs 
M/S S K 
ENTERPRISES 
THROUGH ITS 
PROPRIETER SK 
KABIL

CS 
(COMM)/4
21/2023

PRADEEP 
FASHION 
THROUGH ITS 
PROP SH SACHIN 
GUPTA Vs SONU 
BANSAL

Bhanu Gupta(P),

CS 
(COMM)/4
18/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
BALVIR KUMAR 
YADAV

Varun Bedi(P),

CS 
(COMM)/4
19/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
RAJEEV RANJAN

Varun Bedi(P),

CS 
(COMM)/4
20/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
NEHA KUMARI

Varun Bedi(P),

CS 
(COMM)/4
22/2023

PUNJAB 
NATIONAL BANK 
Vs AYAZ AHAMD 
PROPRIETOR OF 
M/S CANTHUS 
ENTERPRISE

DEOKANT 
TRIPATHI(P),

CS 
(COMM)/4
23/2023

M/S AGGARWAL 
MILK CORNER Vs 
M/S NASIRUDDIN 
MILK AGENCY

CS 
(COMM)/4
34/2023

SANJEEV 
AGGARWAL PROP 
OF M/S P S 
POLYMERS Vs 
PRASHANT 
GUPTA PROP OF 
M/S SUNTEX 
CABLESCS 

(COMM)/4
33/2023

PANKAJ JAIN Vs 
SHAITAN SINGH

MANOJ KUMAR 
SHUKLA(P),

CS 
(COMM)/4
39/2023

DHERAJ KUMAR 
Vs RAJU KUMAR 
SHARMA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

39 25-08-2023 20-08-2023

ABHISHEK KR RAI(P), 07-08-2023 07-08-2023

21-08-2023 19-08-2023

03-08-2023 01-08-2023

GEETA SATIJA(P), 05-08-2023 05-08-2023

HIMAL AKHTAR(P), 08-08-2023 07-08-2023

17-08-2023 16-08-2023

08-08-2023 07-08-2023

10-08-2023 16-08-2023

10-08-2023 09-08-2023

21-08-2023 20-08-2023

SH. SURENDER S. 
RATHI

Shahdara Execution 
(Comm)/17
2/2023

M/S HDB 
FINANCIAL 
SERVICE LIMITED 
Vs SHARD KUMAR 
SHARMA

Amulya Upadhyay(P),

CS 
(COMM)/3
99/2023

ADS SPIRITS 
PRIVATE LTD Vs 
RAMA OBEROI 
PROPRIETORSHIP 
FIRM THROUGH 
ITS PROPRIETOR

CS 
(COMM)/4
25/2023

SHRI AKSHAY 
JAIN Vs ABHI 
BHILWARA

MOHAMMAD 
BABAR(P),

Execution 
(Comm)/15
9/2023

ACHALA JAIN 
THROUGH HER 
SPA HOLDER 
NITISH JAIN Vs 
ABBAS RAJA

RAM PRAKASH 
SONI(P),

Execution 
(Comm)/16
0/2023

PUNJAB AND 
SIND BANK Vs 
KRISHNA DEVI

EX/211/20
23

WASEEM AHMED 
Vs MOHAMMED 
SHAMIM AHMED

CS 
(COMM)/4
08/2023

BRIJ BIHARI 
CONCAST PVT 
LTD Through its 
Director Sh Rajiv 
Agarwal Vs M/s 
BOBBY STONE 
AND STEEL 
COMPANY

ASHISH 
CHAUDHARY(P),

CS 
(COMM)/3
98/2023

POONAM ARORA 
Vs SPICE N 
GRILLED FOOD 
PVT LTD

Manoj Kumar(P),

MISC 
DJ/606/20
23

NARESH KUMAR 
CHADHA AND 
ORS Vs VINESH 
JAIN AND SONS 
HUF THROUGH 
KARTA VINESH 
KUMAR JAIN

Kamal Singh(P),

MISC 
DJ/607/20
23

AJIT KUMAR 
CHADHA Vs 
VINESH JAIN AND 
SONS HUF 
THROUGH KARTA 
VINESH KUMAR 
JAIN

Kamal Singh(P),

CS 
(COMM)/4
24/2023

INDIAN BANK Vs 
MS NISHA

SANJEEV SHANKAR 
GUPTA(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

39

23-08-2023 21-08-2023

28-08-2023 22-08-2023

DEVENDER SINGH(P), 19-08-2023 18-08-2023

28-08-2023 27-08-2023

28-08-2023 27-08-2023

28-08-2023 27-08-2023

23-08-2023 21-08-2023

ADITYA TREHAN(P), 26-08-2023 25-08-2023

29-08-2023 28-08-2023

VARUN SHARMA(P), 28-08-2023 27-08-2023

40 SH. REETESH SINGH 03-08-2023 25/07/2023

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/4
32/2023

S B  SALES 
CORPORATION 
THROUGH ITS 
PARTNER Vs 
NARENDRA 
GUPTA

Akash Gupta(P),

CS 
(COMM)/4
43/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
ANKUR AGARWAL

Varun Bedi(P),

Execution 
(Comm)/16
4/2023

PRAGATI 
MARBLES AND 
GRANITES PVT 
LTD Vs RAMESH 
CHAND RAM 
KUMAR SARRAF

CS 
(COMM)/4
44/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
MAFIA TRENDS 
LIMITED

Varun Bedi(P),

CS 
(COMM)/4
41/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
UMASHANKARPR
ASAD

Varun Bedi(P),

CS 
(COMM)/4
42/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
R K B TEXTILE 
PVT LIMITED

Varun Bedi(P),

Execution 
(Comm)/16
9/2023

M/S EASY TRIP 
PLANNERS LTD 
THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE 
Vs MR 
LALITENDU 
PAIKARAY

Anuj Jain(P),

Execution 
(Comm)/17
1/2023

GURVINDER 
SINGH Vs MR 
RAJA

CS 
(COMM)/4
46/2023

EASY TRIP 
PLANNERS 
LIMITEDFORMER
LY KNOWN AS 
EASY TRIP 
PLANNERS 
PRIVATE LIMITED 
Vs SPHERE 
ENTERTAINMENT 
PRIVATE LIMITED

Anuj Jain(P),

CS 
(COMM)/4
45/2023

BANK OF INDIA Vs 
BHARAT 
BASUMATARY

Shahdara CS 
(COMM)/3
86/2023

PUNJAB 
NATIONAL BANK 
Vs M/S INAYA 
TRADERS

SUBHASH CHANDRA 
LOCHAKIA(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

40 SH. REETESH SINGH

FAIMUDDIN(P), 03-08-2023 24/07/2023

AASTHA SHARMA(P), 04-08-2023 02/08/2023

05-08-2023 03/08/2023

SUBODH KUMAR(P), 08-08-2023 05/08/2023

KAMAL KATYAN(P), 08-08-2023 03/08/2023

09-08-2023 07/08/2023

PULKIT LUTHRA(P), 09-08-2023 07-08-20323

16-08-2023 10/08/2023

SHIVAM BEDI(P), 18-08-2023 --

VIBHOR MATHUR(P), 19-08-2023 --

SWADESH BANSAL(P), 22-08-2023 17/08/2023

Shahdara

CS 
(COMM)/3
88/2023

SHRI AKHTAR ALI 
Vs SHYAM LAL 
AGGARWAL

CS 
(COMM)/3
89/2023

ADIDAS A G Vs 
ASHOK KUMAR

MISC 
DJ/600/20
23

VIRENDRA 
KUMAR 
AGGARWAL Vs B 
M TECHNO 
MACHINES

Ankur(P),

CS 
(COMM)/3
97/2023

STATE BANK OF 
INDIA Vs MR 
KRIPALSINGH 
RAUTELA

CS 
(COMM)/3
96/2023

M/S BCL SECURE 
PREMISES PVT 
LTD Vs M/S 
LOTUS 
MAINTENANCE 
SERVICES PVT 
LTD

CS 
(COMM)/4
02/2023

M/S KAVYA 
PACKAGING Vs 
M/S VAKRATUND 
IMPEX PVT LTD

Bharat Bhushan(P),

CS 
(COMM)/4
01/2023

ANMOL FABRIC Vs 
DESIRE OVERSEA 
PVT LTD

CS 
(COMM)/4
07/2023

PUNJAB AND 
SIND BANK Vs 
M/S HARI RAM 
SHARMA

SUBHASH CHANDRA 
LOCHAKIA(P),

EX/222/20
23

FLYING HORSE 
IMPEX PVT LTD Vs 
DHRUX IMPEX 
THRU PROP 
SACHIN JAIN

Ex 
(Comm)/16
3/2023

MS SHRIRAM 
FINANCE 
LIMITED Vs IQBAL 
SINGH 
CHHACHHI

CS 
(COMM)/4
26/2023

M/S MAHEEKA 
INDUSTRIES LLP 
Vs M/S CHANDAN 
GARMENTS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

40 SH. REETESH SINGH

JATIN(P), 24-08-2023 19/08/2023

24-08-2023 19/08/2023

24-08-2023 19/08/2023

24-08-2023 19/08/2023

SUNITA SINGH(P), 26-08-2023 --

ANUJ JAIN 22-08-2023 --

ARUN SHEORAN 17-08-2023 --

41 North-West VARUN SHARMA 01-08-2023 27-07-2023

SIHAUT ANTIL 02-08-2023 28-07-2023

GAUTAM BHASIN 02-08-2023 01-07-2023

HIRA LAL DASI 04-08-2023 01-08-2023

Shahdara

CS 
(COMM)/4
38/2023

M/S OP AND SONS 
TRADERS PVT 
LTD Vs SH 
RAJAGOPAL 
JAYACHANDRAN 
SOLE 
PROPRIETOR OF 
M/S RV FASHIONCS 

(COMM)/4
37/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
VIKRAM KUMAR 
PROP KEJRIWAL 
H/L 
UDAKISHUNGANJ

Varun Bedi(P),

CS 
(COMM)/4
36/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
SAGAR KUMAR 
JAISWAL

Varun Bedi(P),

CS 
(COMM)/4
35/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
PRAMOD KUMAR 
DUBEY

Varun Bedi(P),

Ex 
(Comm)/17
0/2023

KOTAK 
MAHINDRA BANK 
LTD Vs AMIT 
KUMAR

Ex 
(Comm)/16
6/2023

EASY TRIP 
PLANNERS Vs 
PADMAVATHI 
MARKETING

EX 
(Comm)/21
9/2023

DHARAMPAL 
SINGH Vs 
MANPREET 
CHAUDHARY

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS/COMM
/557/2023

BANK OF INDIA 
VS EKTA GUPTA

CS/COMM
/558/2023

PELIKAN 
INDUSTRIES VS 
SHRI BALAJI 
PLASTIC

CS/COMM
/559/2023

PUMA SE VS 
ASHOK KUMAR

CS/COMM
/566/2023

NAVEEN JAIN VS 
KA SHRI JEWELS 
PVT LTD. AND 
ANR.



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

41 North-West

VIKASH KUMAR 05-08-2023 02-06-2023

NEERAJ TYAGI 09-08-2023 10-03-2023

NEERAJ TYAGI 09-08-2023 10-03-2023

RAHUL MANGLA 09-08-2023 04-08-2023

GAUTAM BHASIN 09-08-2023 08-08-2023

TARRANJIT SINGH 10-08-2023 07-08-2023

ARJUN KAPOOR 11-08-2023 28-07-2023

JITENDER VASHISHT 16-08-2023 10-05-2023

GAUTAM BHASIN 19-08-2023 17-08-2023

VIKRAM DUA 19-08-2023 14-08-2023

ALOK KUMAR 23-08-2023 07-08-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS/COMM
/568/2023

GYAN CHAND @ 
GYAN CHANDRA 
VS HEM CHAND 
PANDEY

CS/COMM
/580/2023

SANJAY GUPTA VS 
PUNEET 
AGGARWAL

CS/COMM
/581/2023

ASC IMPEX PVT 
LTD VS PUNEET 
AGGARWAL

CS/COMM
/582/2023

PRANSHUL GARG 
VS HARISH 
MITTAL

CS/COMM
/583/2023

PUMA SE VS 
ASHOK KUMAR

CS/COMM
/586/2023

VANDANA BATRA 
VS KALU RAM 
DHINGRA

CS/COMM
/591/2023

VSRC AGRO 
FOODS PVT LTD 
VS M/S AKRITI 
TRADING 
COMPANY

CS/COMM
/595/2023

EAST WEST 
TRADERS VS 
ALAM GIRI

CS/COMM
/605/2023

PUMA SE VS 
ASHOK KUMAR

CS/COMM
/607/2023

KAPIL ARORA VS 
M/S FRIENDS 
HOSPITALITY 
AND ORS.

CS/COMM
/608/2023

PUNJAB 
NATIONAL BANK 
VS ALOK KUMAR



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

41 North-West

NARESH GUPTA 23-08-2023 08-08-2023

NARESH GUPTA 23-08-2023 08-08-2023

PARVESH BANSAL 23-08-2023 21-08-2023

SUNIL GOYAL 24-08-2023 02-08-2023

VIKRAM SINGH 25-08-2023

ALOK KUMAR 26-08-2023 25-08-2023

26-08-2023 25-08-2023

SUNIL KUMAR 29-08-2023 22-08-2023

SUNIL KUMAR 29-08-2023 22-08-2023

42 SH.VINOD YADAV 02.08.23 01.08.23

03.08.23 27.07.23

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS/COMM
/615/2023

M/S SAVA 
INTERNATIONAL 
PVT LTD VS SANT 
RAM

CS/COMM
/616/2023

M/S SAVA 
INTERNATIONAL 
PVT LTD VS SANT 
RAM

CS/COMM
/617/2023

SANDEEP PANDEY 
VS KAPIL GOYAL

CS/COMM
/618/2023

SWIFT SECURTIAS 
PVT LTD VS SAJM 
BRAND 

CS/COMM
/619/2023

CANON FASTNERS 
VS M/S IMPERIAL 
BOLTS AND 
FASTENERS

24-01-2023,
25-01-2023,
27-01-2023

CS/COMM
/621/2023

ICICI BANK LTD 
VS RAKESH 
KUMAR

CS/COMM
/623/2023

ANKIT JAIN VS 
VEP O LINK 
TECHNOLOGIES

DEEPAK SINGH 
THAKUR

CS/COMM
/630/2023

CRYSTAL CROP 
PROTECTION LTD 
VS NILESH 
BALDRISHNA 
KOTKAR

CS/COMM
/631/2023

CRYSTAL CROP 
PROTECTION LTD 
VS MANNAM 
MALYADRI

CS/COMM
/560/2023

Goyal Oil Mills Vs. 
Bihari Jai Agro

Jagdish Arora

CS/COMM
/561/2023

P.K Aluinfra P Ltd. 
Vs. Punj Llyod P. 
Ltd.

Ramit Malhotra



Court District Case No. Advocate
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Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

42 SH.VINOD YADAV

03.08.23 02.08.23

07.08.23 08.08.23

09.08.23 08.08.23

10.08.23 07.08.23

14.08.23 10.08.23

18.08.23 11.08.23

21.08.23 19.08.23

26.08.23 25.08.23

26.08.23 25.08.23

26.08.23 25.08.23

29.08.23 22.08.23

CS/COMM
/562/2023

RSPL Ltd. Vs. Ajay 
Chemical

Anil Kr. Sahu

CS/COMM
/569/2023

Ajit Industries (P) 
Ltd. Vs. Aerolam 
Insulation (P) Ltd.

Kartik Dabas

CS/COMM
/584/2023

Samsonite IP 
Holdings Vs. Ashok 
Kr.

Gautam Bhasin

CS/COMM
/585/2023

Shree Jee Financial 
Consulting Vs. Kalu 
Ram Dhingra

Meraki Legal

CS/COMM
/594/2023

Shiv Shankar Vs. 
Tata Power Delhi

Sanjeev Chauhan

CS/COMM
/604/2023

Veer Singh Saini Vs. 
Life Care Products

Ravi Narnaulia

CS/COMM
/606/2023

M/s Goyal 
Chemical Vs. M/s 
Saesha Dyes & 
Chemicals & Anr.

Ajeet Kumar

CS/COMM
/620/2023

M/s Ricky Traders 
Vs. M/s Bisht Best 
Foot Wears 

M S Bhatty

CS/COMM
/622/2023

M/s Ricky Traders 
Vs. Joshi Foot Wear 
 

M S Bhatty

CS/COMM
/624/2023

Ankit Jain HUF Vs. 
Anodyne Water 
Engineering Co. (P) 
Ltd.

Deepak Singh Thakur

CS/COMM
/632/2023

M/s Crystal Crop 
Protection Ltd. Vs. 
Ranjitha Bonda

Sunil Kr.



Court District Case No. Advocate
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Date of e-
Payment of 
Court Fees

42 SH.VINOD YADAV

29.08.23 22.08.23

29.08.23 01.04.23

04.08.23 02.08.23

08.08.23 07.08.23

28.08.23 25.08.23

28.08.23 26.08.23

43 North NIL

44 SH RAJEEV KUMAR 07/08/23 31.07.2023

SH DHARAM DEV 08.08.2023 02.08.2023

SH DEEPAK KAUSHIK 08/08/23 15.11.2018

SH SANDEEP GUPTA 16/08/23 09.08.2023

CS/COMM
/633/2023

M/s Crystal Crop 
Protection Ltd. Vs. 
Gopal Dey

Sunil Kr.

CS/COMM
/634/2023

M/s Nishchay 
Products Vs. M/s 
Namra Footwears

Keshav Mudgil 

CS/COMM
/567/2023

Madhu Gupta Vs. 
Agust Food And 
Beverages

Dharmender K Yadav

CS/COMM
/575/2023

Motiprabha 
Infratech P. Ltd. Vs. 
Indian Trenchless 
Tools Solutions

Sudhir Kr. Ojha

CS/COMM
/625/2023

Wonder Products 
Vs. CMS 
Pharmaceuticals

Manoj Kr. Ahuja

CS/COMM
/626/2023

R.K Electro 
Components P. Ltd. 
Vs. Sumith 
Electronics P. Ltd.

Kuldeep Beniwal

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
368/2023

M/S ARA 
DISTRIBUTION 
PVT LTD VS M/S 
FLOW COOL PVT 
LTD

CS COMM 
372/2023

AXIS BANK VS I T 
DISTRIBUTION

CS COMM 
373/2023

ICICI BANK VS 
PARAG GUPTA

CS COMM 
384/20023

ANJU GARG VS 
SANWRAY PVT 
LTD
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Registratio
n

Date of e-
Payment of 
Court Fees

44

SH S SOOD 16/08/23 09.01.2023

ESHU CHOUDHARY 16/08/23 08.08.2023

SH PRAVEEN KUMAR 17/08/23 11.08.2023

19/08/23 15.02.2023

SH AMIT KUMAR 28/08/23 02.08.2023

28/08/23 14.02.2023

28/08/23 14.02.2023

28/08/23 28.07.2023

SH ALOK KUMAR 28/08/23 25.08.2023

28/08/23 18.08.2023

SH KUMAR 28/08/23 19.11.2021

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
385/2023

UBI VS LAXMI 
GUPTA

CS COMM 
386/2023

CANARA BANK VS 
RANU TYAGI

CS COMM 
389/2023

BANK OF 
MAHARASHTRA 
VS ARUN GUPTA

CS COMM 
391/2023

LIC HOUSING VS 
MANISH MITAL

SH VISHWENDRA 
VERMA

CS COMM 
406/2023

BANK OF BARODA 
VS VIKAS GUPTA

CS COMM 
400/2023

UBI VS M/S 
LAXMI 
ENTERPRISES

SH SANDEEP 
DHARIWAL

CS COMM 
401/2023

UBI VS M/S 
AAVYA GENERAL

SH SANDEEP 
DHARIWAL

CS COMM 
402/2023

DYNAMIC AIR VS 
PROGRESSIVE 
EXIM

SH ASHISH KUMAR 
DABAS

CS COMM 
403/2023

ICICI BANK VS 
AAFTAB

CS COMM 
404/2023

M/S NOVOCHEM 
ENGINEERING VS 
ORION CHEMICAL

SH RANDHEER 
KUMAR SINHA

CS COMM 
405/2023

ICICI BANK VS 
M/S MOTHER,S 
PRIDE
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Court Fees

45 28-08-2023 16-08-2023

Ms. CHETNA BHALLA 25-08-2023 08-08-2023

Sh. VAIBHAV YADAV 25-08-2023 18-08-2023

Sh. VAIBHAV YADAV 25-08-2023 18-08-2023

Sh. SUNIL SEHRAWAT 14-08-2023 26-07-2023

Sh. BIPIN KR PRABHAT 11-08-2023 04-08-2023

Ms. RICHA 09-08-2023 05-08-2023

Sh. HARSH BAHL 09-08-2023 30-06-2023

Sh. HARSHIT SHARMA 08-08-2023 05-07-2023

07-08-2023 11-06-2023

04-08-2023 27-07-2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH-
WEST

CS 
(COMM)/3
99/2023

INDIAN 
OVERSEAS BANK 
Vs M/S. K 
KRISHNAMURTH
Y SOUTH INDIAN 
CATERERS.

Ms. Rupam Kumari

CS 
(COMM)/3
95/2023

ICICI BANK Vs 
VED PRAKASH

CS 
(COMM)/3
96/2023

STATE BANK OF 
INDIA TH. MR. 
VIKAS Vs PREM 
PRAKASH

CS 
(COMM)/3
97/2023

STATE BANK OF 
INDIA TH. MR. 
VIKAS Vs 
PRIYANKA OJHA

CS 
(COMM)/3
83/2023

STATE BANK OF 
INDIA Vs ARUN 
KUMAR PAL 
PROP. OF M/S 
PALI TRADERS

Execution 
(Comm.)/4
36/2023

HADISO 
CONSTRUCTIONS 
PVT LTD Vs NAV 
SANSAD VIHAR 
CO OPERATIVE 
GROUP HOUSING 
SOCIETY LIMITED

CS 
(COMM)/3
77/2023

COMFORT CARE 
SYSTEMS PVT. 
LTD THROUGH 
ITS DIRECTOR 
YOGESH KUMAR 
MALHOTRA Vs 
STUP DESIGN 
FORUM 
THROUGH ITS 
DIRECTORS/PART
NERS

CS 
(COMM)/3
80/2023

AS TRADERS Vs 
GOPAL AGENCIES

CS 
(COMM)/3
74/2023

MAHAWAR STEEL 
TRADERS Vs 
SUPER 
ELECTRONICS

CS 
(COMM)/3
69/2023

UNION BANK OF 
INDIA THROUGH 
ITS BRANCH 
MANAGER Vs 
AMLTO PROJECTS 
(OPC) PRIVATE 
LIMITED

Sh. AMBUJ KUMAR 
TIWARI

CS 
(COMM)/3
63/2023

SH. YASHPAL 
GERA Vs SMYT. 
MANISHA

Sh.SHEKHAR 
NANAVATY



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

45

04-08-2023 14-07-2023

04-08-2023 14-07-2023

04-08-2023 01-08-2023

02/08/2023 14-07-2023

Sh. PRASHANT KUMAR 02-08-2023 23-09-2020

Sh. AVNEESH MISHRA 14-08-2023 21-07-2023

46 VISHAL GARG 01.08.2023 24.07.2023

DEEPAK KAUSHIK 01.08.2023 22.10.2023

M. P CHAUDHARY 01.08.2023 22.07.2023

01.08.2023 15.07.2023

ARVIND GUPTA 01.08.2023 14.07.2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH-
WEST

CS 
(COMM)/3
64/2023

STATE BANK OF 
INDIA Vs RANA 
PRATAP

Sh. Arvind Gupta

CS 
(COMM)/3
65/2023

STATE BANK OF 
INDIA Vs EHSAN 
AKRAM

Sh. Arvind Gupta

CS 
(COMM)/3
66/2023

INDOLOG 
LOGISTICS PVT 
LTD Vs M/s AURA 
INTERNATIONAL 
INC

Sh Gaurav Gupta

CS 
(COMM)/3
60/2023

STATE BANK OF 
INDIA Vs RADHEY

Sh. Arvind Gupta

CS 
(COMM)/3
61/2023

ICICI BANK Vs 
JALAJ KUMAR 
ANUPAM

OMP (I)
(COMM.)/1
12/2023

NEXT LEVEL 
CONTRACTORS 
THROUGH ITS 
SPA HOLDER SH 
VENKATESH 
NARSAYYA YADAV 
Vs NEW INDIA 
INFRA 
BUILDTECH 
LIMITED 
THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS COMM 
353/2023

M/S R.S SERVICES 
SOLUTION PVT. 
LTD. V/S M/S 
MAXIS MOTORS 
PVT LTD.

CS COMM 
354/2023

ICICI BANK V/S 
AVHISHEK A

CS COMM 
355/2023

SHREYA 
ENTERPRISES V/S 
MANVEER SINGH

CS COMM 
356/2023

ICICI BANK 
LIMITED V/S N. K 
AND COMPANY

USHA SINGH & 
ASSOCITES

CS COMM 
357/2023

STATE BANK OF 
INDIA V/S DEVKI



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

46

01.08.2023 06.01.2023

SUSHANT TRIPATHI 07.08.2023 28.07.2023

SUMIT VIRMANI 09.08.2023 24.07.2023

BHARAT SINGH 09.08.2023 22.07.2023

SSAMEER SIDHARR 09.08.2023 07.08.2023

10.08.2023 07.08.2023

RICHA 11.08.2023 05.08.2023

1608.2023 01.04.2023

16.08.2023  26.11.2021

M. S MAINI 16.08.2023

VISHWENDRA VERMA 18.08.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS COMM 
358/2023

UNION BANK OF 
INDIA V/S QUICK 
SERVICES

M.S SOOD & 
ASSOCIATES

CS COMM 
370/2023

M/S FLEX BOOM 
ONLINE HUB V/S 
KALRA IMPEX 
PVT LTD.

CS COMM 
375/2023

CANARA BANK 
V/S MUKESH 
SHARMA

CS COMM 
378/2023

ANAND PRAKASH 
SAHU V/S DELHI 
INFRATER LTD. & 
ANR.

CS COMM 
379/2023

VIJAY SINGH V/S 
M/S AID INN AND 
ORS.

CS COMM 
381/2023

M/S SPORTSARM 
PVT LTD. V/S M/S 
AADYA SPORTS

RANDHIR SINGH 
KALKAL

CS COMM 
382/2023

CONFORT CARE 
SYSTEMS PV. LTD. 
V/S STUP 
CONSULTANTS 
PVT LTD.

CS COMM 
387/2023

UNION BANK OF 
INDIA V/S 
RAJESH KUMAR

 MS. SOOD 
ASSOCIATES

CS COMM 
388/2023

ICICI BANK LTD. 
V/S SUNNY

BABBAR & ASSOCIATES

MISC/DJ/
ADJ 
445/2023

KULJIT SINGH 
V/S PAWAN 
GOYAL

CS COMM 
390/2023

LIC HOUSING 
FINANCE V/S 
AMIT HANS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

46

VAIBHAV YADAV 21.08.2023 18.08.2023

28.08.2023 11.07.2023

ALOK KUMAR 28.08.2023

28.08.2023 19.08.2022

ARVIND VASHISHTHA 28.08.2023 12.10.2018

SATISH KUMAR 28.08.2023 16.10.2018

Total 462

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS COMM 
393/2023

SBI V/S 
ABHISHEK 
SAXENA

CS COMM 
407/2023

OM TOURIST TAXI 
SERVICE V/S 
ESSEL INFRA 
PROJECTS 
LIMITED

MUKESSH KUMAR 
SINHA

CS COMM 
408/2023

ICICI BANK V/S 
SHIV KUMAR

CS COMM 
409/2023

FM ENTERPRISES 
V/S CHARAN 
PADUKAR

DR. ANUPAM KUMAR 
MISHRA

CS COMM 
410/2023

Media 24* 7 V/S 
M/S GRACE INDIA 
SPORTS PVT LTD.

CS COMM 
411/2023

ICICI BANK V/S 
SIDHARTHA ROY


